
F. No 06/CESTAT/Statementl2011-CR

CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-11 0066

Dated: 11/12/2019

Bench wise statement showing pendency, institution
and disposal of appeals and stay applications with year
wise break-up of appeals pending as on 01/12/2019 is
circulated for information.

~
(U. S. Verma)

Asst. Registrar

Copy to:-

1. SPS to Hon'ble President, CESTAT for information please.
2. All Hon'ble Members, CESTAT including Regional Benches for intorrnatlon please.
3. S.P.S. to Chief Commissioner (AR), CESTAT, New Delhi.
4. Member (Review),CBEC, North Block, New Delhi.
5. The Under Secretary,(AD-IC),Ministry of Finance, Department of Revenue, North
Block, New Delhi.
6. PS to Re.gistrar/DRs/AIl A.Rs including Regional Benches.

~omputer Section for uploading on website



· .

CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-66
Disposal and Institution for the month of November 2019

Opening Balance Fresh Institution! Restored! Disposal Peridency
Remanded

DELHI 6222 334 182 6374
MUMBAI 14517 118 264 14371
KOLKATA 10659 49 257 10451
CHENNAI 11347 97 197 11247
BANGALORE 9693 27 195 9525
AHMEDABAD 12425 310 206 12529
ALLAHABAD 1676 27 131 1572
CHANDIGARH 5854 268 163 5959
HYDERABAD 5242 59 83 5218
TOTAL 77635 1289 1678 77246



STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS IN CESTAT,AS ON 01.12.2019.

YEARS DELHI MUMBAI KOLKATI CHENNAI BANG. AHMEDBI ALLBD CHD HYD

1993 0 0 0 0 0 0 0 0 2

1996 [0
I

1999 0 0 0 0 0 0 0 2 0

1
2000 0 1 0 0 0 I 0 0 0 0

2001 0 0 0 0 0 0 0 0 0

2002 0 0 0 0 0 1 0 0 1
I

2003 0 0 0 0 0 0 0 0 7

2004 0 0 0 0 0 1 0 0 4

2005 4 3 0 0 0 I 4 0 1 0

2006 16 3 0 0 2 I 5 1 0 0

,
2007 4 2 0 0 2 8 1 3 6

2008 6 6 9 0 18 I 3 4 10 11

I
2009 39 92 196 1 200 71 17 20 77

2010 42 144 244 8 546 ~59 17 156 75

I
2011 18 180 621 94 593 382 30 281 167

2012 39 664 513 184 798 V06 86 355 524

2013 88 942 574 1011 838 1291 55 517 439

2014 182 1195 677 1452 1155 1359 92 635 526

2015 250 1226 614 1627 1042 1193 135 552 421

2016 409 1958 1059 1623 1290 1'350 144 463 695
-,

2017 605 1951 980 155'7 1157 1~17 165 636 831

2018 2147 3189 3007 2158 1290 2148 377 1323 928

2019 2525 2815 1957 1532 594 2631 448 1005 504
TOTAL 6374 14371 10451 11247 9525 12529 1572 5959 5218



MONTHL Y STATEMENT FOR THE MONTH OF NOVEMBER, 2019 AS ON 0111212019

RECEIVED FROMOPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHESEXCISE CUSTC S.TAX GOl[ AD TOTAL STAY EXCIS CUSTOM S.TAX Gold AD TOTAL STAY EXCISE CUSTOI S.TAX GOld AD TOTAL STAY EXCIS CUSTOr.. STAX AD TOTAL STAY

DELHI 1338 1256 3587 0 41 6222 0 34, 40 45 o] 1 120 0 3 193 2 0 0 198 0 8 2 6 0 16 0MUMBAI 4897 4506 5114 0 0 14517 0 21 33 40 0 0 94 0 7 5 12 0 0 24 0 0 0 0 0 0 0KOLKATA 4536 1903 4220 0 0 10659 451 17 12 18 0 0 47 4 2 0 0 0 0 2 0 0 0 0 0 0 0CHENNAI 2992 2918 5437 0 0 11347 0 9 39 49 0 0 97 0 0 0 0 0 0 0 0 0 0 0 0 0 0BANGALORE 2477 1450 5766 0 0 9693 4 8 8 11 0 0 27 0 0 0 0 0 0 0 0 0 0 0 0 0 0AHMEDABAD 6172 2312 3941 0 0 12425 22 208 73 29 0 0 310 0 0 0 0 0 0 0 0 0 0 0 0 0 0ALLAHABAD 570 244 862 0 0 1676 48 11 8 6 a 0 25 4 1 0 0 0 0 1 0 1 0 0 0 1 0CHANDIGARH 2684 598 2572 0 0 5854 0 13 204 46 0 0 263 0 3 0 1 0 0 4 0 1 0 0 0 r 0HYDERABAD 1453 631 3158 0 0 5242 0 14 11 32 0 0 57 0 l' 0 1 0 0 2 0 0 0 0 0 0 0TOTAL 27119 15818 34657 0 41 77635 525 335 428 276 0 1 1040 8 17 198 16 0 0 231 0 10 2 6 0 18 0

Note :

1 Sanctioned strength of the Members IS 33 and working strength IS 22 as on 01.12.2019
2 Figures may be considered as tentative and subject to further verification.
3 Members on leave during the month of November, 2019 for IIdays as under.

1 Hon'ble Justice 5hri Dilip Gupta, President Nil 13 Sh.Anil G Shakkarwar,Member(Technical)
2 Mrs. Archana vvadhwa, Member (Judicial) 1 14 Sh.P.Venkata SubbaRaoMember (Tech.)
3 Sh. AshokJindal, Member(Judicial)) Nil 15 Sh.P Dinesha Meniber(JudicialJ

4 Dr. D. M" Mishra, Member (Judicial) 2 16 Sh.c.t. Mahar Member(Technicalj
5 Sh. Anil Choudhary, Member(Judiciall
6 Sh. S. K. Mohanty, Member (Judicial)
7 5h. Ramesh Nair, Member (Judicial)
8 Ms. Sulekha Beevi C.5., Member(Judicial)
9 5hri 5.s. Garg, Member (Judicial)

10 Sh. P. K. Choudhary, Member (Judicial)
11 5h. Raju,Member(Technical)
1.2 Sh.c.i. Mathews,Member(Technical)

1
Nil
Nil
Nil
2
1
1

Nil

17 Sh.Ajay SharmaMember(Judicail)
18 Sh.Bijay KurnarMember(Technical
19 Ms. RacMnaGupta Member(Jl,ldicial)
20 Mr.Sanjiv SrivastavaMember (Technical)
21 Dr. SuvenduKumar Pati, Mcmber(Judici.al)
22 Mr. P Anjani Kumar, Member(Technical)

3
1

Nil

3
Nil
2

Nil
2

Nil
2



TRANSFER TO 1
,

OTHER BENCHES DISPOSAL CLOSING BALANCE
EXCISE CUSTOM STAX AD TOTAL ' STAY EXCISE OUSTOM' S.TAX gold AD TOTAL STAY EXCISE CtlSTOMS S.TAX Gold AD TOTAL STAY

6 4 6 0 16 0 60 14 91 0 1 166 0 1317 1473 3543 0 41 6374 0

0 0 0 0 0 0 148 66 50 ' 0 0 264 0 4777 4478 5116 0 0 14371 0

0 0 0 0 o 0 140 54 63 0 0 257 84 4415 1861 4175 0 G 10451 371

0 0 0 0 0 0 78 46 73 0 0 197 0" 2923 2911 541.3 0 0 11247 0

0 0 a 0 0 0 46 21' 128 0 0 195 0 2439 14'37 5649 0 0 9525 4.

0 0 Q 0 0 0 87 17 102 0 0 206 1, 6293 2368 3868 0 Q 12529 21

0 0 0, 0 0 0 51 32 48 0 0 131 11 532 220 820 0 0 1572 41

0 0 a 0 0 0 128 8 27 0 0 163 0 2573 794 2592", 0 0 5959 0

0 0 0 0 0 0 30 8 45' 0 0 83 0 1438 '634. 3146 00 0 5218 0

6 41. 6" a 16 a 768 266 627 a 1 1662 I 96 26707 16176 34322 0 41 77246 437

«(Uma Shankar Verma)
Asst ..Registrar.


